
Annexure – 1 
 

Name of the corporate debtor: AKM Foods Private Limited; 

Date of commencement of CIRP: 25.04.2024;  

List of creditors as on: 18.07.2024 

List of operational creditors (Other than Workmen and Employees and Government Dues) 
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1 Saroj Bala 26.04.2024 3,42,17,029 2,05,68,435 OC    100%      
Supplier 
  

 
 

RAJEEV LOCHAN  
RESOLUTION PROFESSIONAL  

AKM FOODS PRIVATE LIMITED 
Date 18-07-2024 


